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By-pass for Manali-Tandi Lech Road

2832. SHRI SUSHIL BARONGPA:
Will the Minister of DEFENCE be
pleased to state:

(a) whether it is a fact that under the
70 RCC Deepak Project of Border Road
Organisation there is a proposal for the
construction of a by-pass from Manali
onwards on the Manali-Tandi Leh Road;

(b) if so, whether the proposed align-
ment passed through marshy and shady-
side of the ‘mountain thereby causing
delay in melting of snow during ApriV
May months, and also endangering the
very cxistence of, as and when blasting of
rocks takes place, the villagers in and
around village Aleo; and

(o) if
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
N.V.N. SOMU): (a) to (c) There is a
proposal to re-align some portion of the
road for which Survey is in progress.
Final decision in respect of re-alignment
will be taken on receipt of the report.

so, Government’s reaction
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[The Dcputy Chairman in the Chair]

Notification of the Minstry of
External Affairs

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI IK. GUIJRAL):
Madam, 1 lay on the Table under sub-
section (4) of Section 15 of the Territorial
Waters, Shelf, Exclusive
Economic Zone and other Maritime Zo-
nes Act, 1976, a copy -(in English and
Hindi) of the Ministry of External Af-
fairs, Notification S.0. No. 643(E), dated
the 19th September, 1996, dclcaring the
areas in the Continental Shelf in the
exclusive economic Zone of India.
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[Placed in Library. See No. LT-110996]

1. Notification of the Ministry of Home
AfTairs.

2. Enquiry quort on Amarnath Yatrae
Tragedy. ‘

THE MINISTER OF HOME AF-
FAIRS (SHRI INDRAJIT GUPTA):
Madam, I lay on the Table—

1. A copy (in English and Hindi) of
the Ministry of Home Affairs,
Notification G.S.R No 454(E),
dated the 7th October, 1996, publ-
ishing the National Human Rights
Commission (Annual Statement of
-Accounts) Rules, 1996, under sub-
section (3) of Section 40 of the
Protection of Human Rights Act,
1993, alongwith corrigendum.

[Placed in Library, See No. LT-108196]

2. A copy (in English and Hindi) of
the Enquiry Report on Amarnath
Yatra Tragedy, 1996 by Dr. Nitish
K. Sengupta.

[Placed in Library. See No. LT-111096]

1. Report and Accounts (1995-96) of.
the Cotton Corporation of India and
rclated papers

2. Report and Accounts (1995-96) of
the National Handloom Development
Corporation Limited Lucknow and
related papers

3. Report and Accounts (1995-96) of
the Synthetic and Pay on Textiles

Exnort Promotion Caupncil, Mumbai
and .related papers

4. Reports and Accounts (1995-96y-of
various Textile Research Associations.
and related papers

THE MINISTER OF TEXTILES

(SHRI R.L. JALAPPA): Madam, 1 lay
on the. Table—
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1. A copy each (in English and Hindi)
of the following papers, under sub-section
(1) of Section 619A of the Companies
Act, 1956:—

(i) (@) Twenty-sixth Annual Re-
port and Accounts of the Cotton
Corporation of India Limited,
Mumbai, for the. year 1995.96, to-
gether with the Auditors® Report
on the Accounts and the comments
of the Comptroller and Auditor
General of India thereon.

(b) Review by Government on
the working of the Company.

[Placed in Library. See No. LT-100196]

2, (i) (a) Thirteenth Annual Re-
port and Accounts of the National
Handloom Development Corpora-
tion Limited, Lucknow, for the
year 1995-96, together with the Au-
ditors’ Report on the Accounts and
the comments of the Comptroller
and Auditor General of India
thereon. )

(b) Review by Government on
the working of the above Com-
pany.

[Placed in Library. See No. LT-124596)

3. (iii) (@) Forty-second Annual
Report and Accounts of the Synth-.
etic and Rayon Textiles Export
Promotion Council , Mumbai, for
the year 1995-96, together with the
Auditors’ Report on the Accounts
and the comments of the Comptrol-
ler and Auditor General of India
thereon.

(b) Review by Government on
the working of the above Council.

(Placed in Library, See No. LT-124756]
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4. (iv) A copy each (in English and
Hindi) of the following papcrsi—

(i) (a) Annual Report and Acc:
counts of the Man-Made Textile
Research Association, Surat for the
year 1995-96, together with the Au-
ditors’ Report on the Accounts.

(b) Review by Government on
the.working of the above Associa-
tion.

(Placed in Library. See No. LT-124296)

(v) (a) Annual Report and Ac-
counts of the Indian Silk Export
Promotion Council, Mumbai, for
the year 1995-96, together with the
Auditors’ Report on the Accounts.

(b) Review by Government on
the working of the above Coumgil,
(Placed in Library. See No. LT-1243%96]
(vi) (a) Annual Report and Ac-
counts of the Textiles Committee,
Mumbai, for the year 1995-96, to-
gether with the Auditors’ Report

on the Accounts.

(b) Review by Government on
the working of the above Com-
mittee.

(Placed in Library. See No. LT-124446]

(vii) (a) Annual Report and Ac-
counts of the Bombay Textile Re-
scarch Association, Mumbai, for
the year 1995-96, together with the
Auditors’ Report on the Accounts.

[Placed in Library. See No. LT-123896]

(viii) (a) Annual Report and Ac-
counts of the South India Textile
Rescarch Association Coimbatore,
for the year 1995-96, together with
the Auditors’ Report on the Ac-
counts.

(Placed in Library. See No. LT-123996]
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(x) (a) Annual Report and Ac-
counts of the Northern India Tex-
tile Research Association,
Ghaziabad, for the year 1995-96,
together with the Auditors’ Report
on the Accounts.

(b) Review by Government on
the working of the above Associa-
tion.

[Placed in Library. See No. LT-124996]

(c) Statement giving reasons for
the delay in laying the Annual Re-
port and Accounts of the Export
Promotion Council of Handicrafis,
New Delhi for the year 1994.95.

[Placed in Library. See No. LT-1164/A/
96])

1. Report and Accounts (1995-96) of
the Water and Power Consultancy
Services (India) Ltd., New Pelhj and
related papers

2. Report and Accounts (1995-96) of

the National Institute of Hydrology,
Roorkie, U.P. and related papers

A wEtg R (of SR fas): wden,
Fefafgn o wwed W @@ &
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[Placed in Library. See No. LT-106796]
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11. Frafafaa & =t oh-us w2 (306 a9
B 4):—

() (F) 1995-96 ¥ ad F fog
w2 F afts.-wfaea ok 3), e
W Saglad ¥ wfade afgal

(@) 9w s F TR @
T WL 3 faern

[Placed in Library. See No. LT-106896]

(i) 1995-96 &% =od & foau g
R witemer, TR @ afis whded
ik 3@, SRarslt W Awmlen Wi
afEa

[Placed in Library. See No. LT-106996]

1. Report and Accounts (1995-96) of
the Instt. for Defence studies and
Analyses, New Delhi and related
papers. -

2. Memorandum of Understanding
(1996-97) between Govt. of India,
Ministry of Defence and Bharat
Electronics Limited

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
N.V.N. SOMU): Madam, on behalf of
Shri Mulayam Singh Yadav, I lay on the
Table:—

(i) Annual report and Accounts of
the Institute for Defence Studies and
Anaylyses, New Delhi, for the year
1995.96, together with the Auditors’
Report on the Accounts. (Placed in
Library. See No. LT. 1204956)

(ii) Memorandum of Understanding
between the Govt. of India (Ministry
of Defence—Department of Defence
Production and Supplies) and Bharat
electronics Limited, for the year 1996-
97). (Placed in Library. See No. LT.
120346)

1. Report and Accounts (1995-96) of
the Videsh Sanchar Nigam Ltd.,
Mumbai and related papers



